IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.
Report on :09-06-2025
Date : 06.06.2025

W
B

] WP (C) -
106.06.2025 200" |P.K.PATRA c.o. Order Dtd. 2025-06-04
X WP (C) - W
106.06.2025  [Jc 00" o |B.P.TUNGA c.o. Order Dtd. 2025-06-04 .
106.06.2025 |"E(C)- B.P.TUNGA c.0 Order Dtd. 2025-06-04
) [VO-Y0- 15626/2025 [ """ e € :
X WP (C) - W
|06.06.2025 |- > |B.P.TUNGA c.o. Order Dtd. 2025-06-04 .
, WP (C) - e W
106.06.2025 T2 200 o |B.P.TUNGA c.o. Order Dtd. 2025-06-04 .
X WP (C) - W
|06.06.2025 2000 o |B.P.TUNGA c.o. Order Dtd. 2025-06-04 .
106.06.2025 |WE(C)- B.S.SWAIN c.o Order Dtd. 2025-06-04
-Ho- 15665/2025 """ O :
, WP (C) - e W
106.06.2025 o 10 . |S.K.BEHERA c.o. Order Dtd. 2025-06-04 .
) WP (C) - W
106.06.2025 [0 0" [DEEPAK KU SAHU C.O. Order Dtd. 2025-06-04 .
106.06.2025 |"ELC)- BIKRAM SAMAL |C.O Order Dtd. 2025-06-04
V0 15702/2025 e € :
106.06.2025 |"E(C)- DEEPAK KU SAHU C.O Order Dtd. 2025-06-04 W
V0 14904/2025 e € : B
) WP (C) - W
106.06.2025 220" A K BEHERA c.o. Order Dtd. 2025-06-04 .
106.06.2025 |"E(C)- DEEPAK KU SAHU C.O Order Dtd. 2025-06-04 W
V0 14926/2025 e € : B
[06.06.2025  [wp(C) - [U.K.CHHOTRAY [c.O0. | Order Dtd. 2025-06-04 [




15542/2025

WP (C) - o
06.06.2025 |1 C)7 . |DEEPAK KU SAHU Order Dtd. 2025-06-04
06.06.2025 ["2(C)- M.NAYAK Order Dtd. 2025-06-04
-06. 15643/2025 - :
06.06.2025 ["2(C)- N.K.ROUT Order Dtd. 2025-06-04
-06. 1556372025 V- K- :
06.06.2025 ["R(C)- S.SAMAL Order Dtd. 2025-06-04
-06. 15593/2025 ° :
06.06.2025 ["2(C)~ S.M.SINGH Order Dtd. 2025-06-03
-06. 15357/2025 ° M- :
06.06.2025 |["R(C)- S.M.SINGH Order Dtd. 2025-06-03
-06. 15085/2025 > M- :
06.06.2025 |"R(C)- S.M.SINGH Order Dtd. 2025-06-03
-06. 15083/2025 ° M- :
06.06.2025 [P0~ A.SAHOO Order Dtd. 2025-06-04
-06. 14099/2025 A+ :
06.06.2025 |["P(C)- S.M.SINGH Order Dtd. 2025-06-03
-06. 14831/2025 ° M- :
06.06.2025 |"P(C)- A.T.NAYAK Order Dtd. 2025-06-04
-06. 14957/2025 *+ T+ :
— COURT
06.06.2025 P . DASMOHAPATRA NO. |order Dtd. 2025-06-18
667/2025 e
B () - COURT
06.06.2025 [J7 C)7 IR ® Das gg. Order Dtd. 2025-06-04
COURT
WP (C) - SURASH CHANDRA _ _
06.06.2025 |1 )7 o gg. Order Dtd. 2025-05-30
COURT
ABLAPL-
06.06.2025 [;20870  |op kR gg. Order Dtd. 2025-04-23
W (C) - COURT
06.06.2025 |12 1E)7 |9 P kar gg. Order Dtd. 2025-05-30
S~ COURT
06.06.2025 [J7 107 |a.K.DAS gg. Order Dtd. 2025-05-30
W (C) - COURT
06.06.2025 |1 1C)7 . |A.B.MALLICK NO. |order Dtd. 2025-05-30

25

T2 ws=sl w s |

W s | ws |

oW s | ws |

w = |

|~ @ = |

w =




COURT

Order Dtd. 1997-01-
06.06.2025 0JC-6/1397 |SIBU DAS c.0. gg' l4Petition, Annexure,Rejoinder,Entire Order,
CRIA- COURT
06.06.2025 B.DAS Cc.O. NO. Order Dtd. 2025-05-30
293/2017 o5
COURT
CMP- JYOTI RANJAN
06.06.2025 829/2025 SAHOO Cc.O. gg. Order Dtd. 2025-06-04
COURT
CMP- JYOTI RANJAN
06.06.2025 829/2025 SAHOO Cc.O. gg. Order Dtd. 2025-06-04
COURT
WP (C) — PRASANTA KUMAR _ _
06.06.2025 15712/2025 |DAS Cc.O. gg. Order Dtd. 2025-06-25
e (C) - COURT
06.06.2025 15129/2025 P.K.DAS Cc.O. gg. Order Dtd. 2025-06-04
e (C) COURT
06.06.2025 15122/2025 P.K.DAS Cc.O. gg. Order Dtd. 2025-06-04
e (C) - COURT
06.06.2025 15329/2025 SUMANTA DAS Cc.O. gg. Order Dtd. 2025-06-04
CRLLP- COURT
06.06.2025 R K MOHAPATRA |C.O. NO. Order Dtd. 2025-05-30
47/2009 o5
COURT
WP (C) - BRAJA KISHOR _ _
06.06.2025 15322/2025 |STNGH Cc.O. gg. Order Dtd. 2025-05-30
COURT
WP (C) - BRAJA KISHOR e
06.06.2025 15331/2025 |STNGH Cc.O. gg. Order Dtd. 2025-06-04
BLAPL- SAIPRIYA
06.06.2025 2577/2025 |SAMANTA GENERAL Order Dtd. 2025-05-15
WP (C) - HIMANSHU o
06.06.2025 15644/2025 BHUSAN DASH GENERAL Order Dtd. 2025-06-04
WP (C) - AKSHYA KUMAR e
06.06.2025 15115/2025 |JENA GENERAL Order Dtd. 2025-05-30
WA- SATIPRIYA
06.06.2025 1325/2022 |SAMANTA GENERAL Order Dtd. 2023-03-28
oJc- STIBANANDA L
06.06.2025 2915/1996 |PATRA GENERAL Exhibits
ABLAPL- PRASANTA KUMAR
06.06.2025 930/2025 PATRI GENERAL Order Dtd. 2025-02-24
06.06.2025 |PLAFL- I PANDA GENERAL Order Dtd. 2025-03-25

7180/2024

=@

]

| ~wW s W—~wm =

o

]

w =

'y sl o= W=

w =




ABLAPL-

06.06.2025 /o'’ o0 o |GANESH SAHOO |GENERAL Order Dtd. 2025-05-14
06.06.2025 |CRLMC- GANESH SAHOO |GENERAL Order Dtd. 2025-01-22
U0 231/2025 roer :
06.06.2025 CRLMC~ DIBAKAR SAMAL |GENERAL Order Dtd. 2025-05-27
YR 1835/2025 € :
oge- Order Dtd. 1997-06-
06.06.2025 SIBU DAS GENERAL 20Petition, Annexure,Counter,Rejoinder,Entire
7489/1997
Order,
oJc- Order Dtd. 9999-12-
06.06.2025 152/1997 SIBU DAS GENERAL 31Petition, Annexure, Counter,Entire Order,
JCRLA- SRINIBASH
06.06.2025 |5700 MOHANTY GENERAL Order Dtd. 2024-04-25
WP (C) - Order Dtd. 2025-01-31Judgement Dtd. 2025-01-
06.06.2025 9367/2024 D. MOHAPATRA GENERAL 31,
WP (C) - Order Dtd. 5000-01-01Judgement Dtd. 5000-01-
06.06.2025 9367/2024 D. MOHAPATRA GENERAL 01,
06.06.2025 WP (C) ~ D. MOHAPATRA GENERAL Order Dtd. 2025-01-31Petiti
.06. 9367/2024 . e . etition,
06.06.2025 |"2(C)- SAYANTAN PANDA |GENERAL Order Dtd. 2025-05-09
-0 2417/2025 raer :
06.06.2025 WE (C) - SAYANTAN PANDA GENERAL Order Dtd. 2025-05-15
V0 1670/2025 :
BLAPL- SIBA PRASAD
06.06.2025 o,/ 02 " oe anm00 GENERAL Order Dtd. 2025-05-30
06.06.2025 §?6/1972 M K PANIGRAHI |GENERAL Judgement Dtd. 1985-01-31Entire Order,
06.06.2025 CONTC- DR. P CHULI GENERAL Order Dtd. 2024-12-06
Yo 4642/2024 : € :
06.06.2025 |CRDAT P C DAS GENERAL Order Dtd. 2025-05-05
o 283/2023 :
06.06.2025 |WE(C)- S SAMAL GENERAL Order Dtd. 2025-05-16
Yo 23356/2024 © :
06.06.2025 |"o(C)- B K SINGH GENERAL Judgement Dtd. 2025-05-02
Yo 15360/2024 uageme :
CMAPL-
06.06.2025 |2~ ~0.o |S BARIK GENERAL Order Dtd. 2023-08-18
06.06.2025 |TRE(C)- D TRIPATHY GENERAL Order Dtd. 2024-09-25
Vo 180/2024 © :
WP (C) -
06.06.2025 B K SWAIN GENERAL Order Dtd. 2025-06-04

14769/2025

| = s | W= o= |0l

w =

|l wm = e

=z




WP (C) - o

06.06.2025 |10 17 o |B K swaIN GENERAL Order Dtd. 9999-12-31

06.06.2025 ["2(C)~ N PANDA GENERAL Order Dtd. 2018-03-19
-06. 3849/2008 :

w = |

NIC



